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In the Court of Sub-Divisional Magistrate Exercising the Powers of Marriage Officer,
Nadaun, Distt. Hamirpur (H.P.)

In the matter of:

1. Amit Kaushal s/o Prabh Dyal, r/o Village Badhera, Post Office Batran, Tehsil Nadaun,
District Hamirpur (H.P.).

2. Poonam Devi d/o Prem Lal, r/o Village Niun, Post Office Jai Nagar, Tehsil
Ramshahar, District Sonlan (H.P.).

Versus
General Public
Subject.— Notice for Registration of Marriage under Special Marriage Act, 1954.
The above applicants have filed an application u/s 16 of Special Marriage Act, 1954
alongwith affidavits and supporting documents in the court of undersigned in which they have
stated that they have solemnized their marriage on 15-10-2025 at Shiv Mahadev Mandir, Purtyala

District Kangra (H.P.) and they are living as husband and wife since then, hence their marriage may
be registered.

Therefore, the general public is hereby informed through this notice that if any person who
have objection regarding this marriage can file the objections personally or in writing before this
office on or before 08-01-2026 at 11.00 A.M. The objection (s) after 08-01-2026 at 11.00 A.M. will
not be entertained by this office and the marriage will be registered as per the law prescribed.

Issued on this 06-12-2025 under my hand and seal of this office.

Seal. Sd/-



Sub-Divisional Magistrate-cum-Marriage Officer,
Nadaun, Distt. Hamirpur (H.P.).

In the Court of Sub-Divisional Magistrate Exercising the Powers of Marriage Officer,
Nadaun, District Hamirpur (H.P.)

In the matter of:

1. Sandeep Kumar s/o Raj Kumar, r/o Village Sukria Upperli, Post Office Jansooh, Tehsil
Nadaun, District Hamirpur (H.P.).

2. Babita Kumari d/o Ashwani Kumar, r/o Village & Post Office Mansai, Tehsil Galore,
District Hamirpur (H.P.).

Versus
General Public

Subject.— Proclamation for the registration of marriage under section 5 of Special Marriage Act,
1976.

Sandeep Kumar & Babita Kumari have filed an application u/s 5 of Special Marriage Act,
1954 alongwith affidavits and supporting documents in the court of undersigned in which they have
stated that they intend to solemnized their marriage within next three calendar months.

Therefore, the general public is hereby informed through this notice that if any person
having any objection regarding this marriage. May file his/her objections personally or in writing
before this office on or before 06-03-2026 at 11.00 A.m. in case no objection is received by
06-03-2026 at 11.00 A.mM. will not be presumed that there is no objection to the registration of the
above said marriage and the same will be registered accordingly.

Issued under my hand and seal of the court on 08-12-2025.
Seal. Sd/-

Sub-Divisional Magistrate-cum-Marriage Officer,
Nadaun, Distt. Hamirpur (H.P.).

In the Court of Sub-Divisional Magistrate Exercising the Powers of Marriage Officer,
Nadaun, Distt. Hamirpur (H.P.)

In the matter of:

1. Dinesh Kumar s/o Mahinder Singh, r/o Village Gudvi, Post Office Dudhana, Tehsil
Galore, District Hamirpur (H.P.).



2. Pooja d/o Sukhvinder Singh, r/o Village Ballabgarh, Post Office and Tehsil Faridabad,
HR.

Versus
General Public
Subject.— Notice for Registration of Marriage under Special Marriage Act, 1954.

The above applicants have filed an application u/s 16 of Special Marriage Act, 1954
alongwith affidavits and supporting documents in the court of undersigned in which they have
stated that they have solemnized their marriage on 02-10-2022 at Gudwin, Tehsil Galore, District
Hamirpur (H.P.) and they are living as husband and wife since then, hence their marriage may be
registered.

Therefore, the general public is hereby informed through this notice that if any person who
have objection regarding this marriage can file the objections personally or in writing before this
office on or before 24-01-2026 at 11.00 A.M. The objection (s) after 24-01-2026 at 11.00 A.M. will
not be entertained by this office and the marriage will be registered as per the law prescribed.

Issued on this 08-12-2025 under my hand and seal of this office.
Seal. Sd/-

Sub-Divisional Magistrate-cum-Marriage Officer,
Nadaun, Distt. Hamirpur (H.P.).



